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CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDABAD BENCH
O. A NO. 600/93
Tl NOx
DATE OF DECISION 17.10.2000
Dharmendrakumar Morarilal & Qrs. Petitioners
Mr. V.h. Patel, Advocate for the Petitioner [s
Versus
union of India & Ors. Respondent s
Mr. N.S. Shevde Advocate for the Respondent [s!
CORAM

The Hon’ble Mr. p.C. Kannan, Judicial member

The Hon'ble Mr. Gl Srivastava, admn. Member

JUDGMENT

, Whether Reporters of Local papers may be allowed to see the Judgment ¢’

2, To be referred to the Reporter or not ?
g, Whether their Lerdships wish to see the fair copy of the Judgment ? N

4, Whether it needs to be circulated to other Benches of the Tribunal ? .
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l. Dharm >‘1dmhlmar Moranlal
2. Devendrakumar B Bhagmal
3. Ramanuy; Davaram Verma

4. zﬁ\mikumdr Rambkishan Gupta
5. Avadesh Sukhraj

6. Rajeshkumar Narayanlal

7. Rajeev R. Mishra

8. Subhaschamira Upadhvay

All at present working as

Diesel Assistant at Gandhidham
Railway Station, W sqicm Railway

Gandhidham, Dist. Kutch. Applicants
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(Advocate: Mr. V.H. Patel)

VERSUS

[—y

Divisional Railway Manager
Divisional Office.

Ajmer Division

Western Railway, Ajmer.

[}

The Union of India

(Notice to be served through

The general Manager,

Western Railway, Bombay). Respondents

(Advocate: Mr. N.S. Shevde)

ORAL ORDER
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BiFORE THE CLN RAL ADMINISIRA.IVE TRIBUNAL

AHMEDABAD BENCH

ORIGINAL APPLICAT ION NO. F

1« Dbarmendrakumar Morarilal
2. Devendrakumar Bhagmal ,
3. Hhmanuj Dayaram Verma

4, Anpilkumar Ramkishan Gupta 7
5. Avadesh Sukhraj /

6. Rajeshkumar HNarayanlal ”

7. Rajeev R Mishra/

8. Subhaschandra Upadhyay /

A1l at preSent working as

Diesel &ssistant

at Gandhidham Railway Station,
esteaw Q—a-«iw ‘

Gandhidham,Dist.Kutch

State of Gujarat

Vse
1e Divisipnal Railway Manaver*
‘Df‘ﬁﬁd‘w) O’W’f\(‘f, A Uy \wpm’)
Ajmer. WeENETs od\bey
AJ s Qﬁoqj me)
2« The TUnion of India
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eeseslespondents
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1. The applicants hereby challengeé the
provisional seniority list dated 13th April1993
published by the respondent nc.1 by his letter
no.Diese1/1030/22 Part I and also challange -
the implementation and operation of the said
seniority list.

2. The applicants are serving within the limits:of
the jurlsdiction of this Hontble Tribunal and
therefore this application would lie before this‘
Hon'ble Tribunal, |

3+« The applicants submit that the aforesaid
seniority list is published on 13th April 1993 '.
The applicants have made representation dated 5.5:1993
to the respondent no.1 ventilating their grisvances

against the aforessid seniority list.

4o The applicants submit that as the respondents

have startéd 'implementing the aforésaid seninrity
list,the applicants are constrained to approach : .
this Hon'ble Tribunal and this application is within time
as per the limitation of section 21 of the Aministrative

!

Tribunals A,t,19854

5. Factsof the case.
The Railway Recruitmnt Board,Ajmer
had given an advertisement as per Employment

notice no.1/89 for recruitment to various posts

;;;;;
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in Indian Railway and at category no.11 in the
aforesaid advertisem nt there wzs the post of
Apprentice Diesel issistant/Assistant Eleetric

Driver. The said advertisement was for 31 postse.

The Educational qualification required for the aforesaid
post was letriculation or its equivelent and:

three years diplema 1in mechanical/electriecal/

telecommunication from a recognised - technical

institute. Ferein annexed as znnexure 4-1 is the

copy of the said advertisement.

5.1« The Chairman Rpilway Recruifeent Board ,Ajmer
by letter dated 30.8.719@B informed the applicants
that they were selected to the post of diegsel,
Assistant/&§sistant Zlectric priver with pay

scale of .950-1500 and the said information was

sent 1o the respondent noe.i.it was further stated in
the said letter that respondent no.2 would send
appointment letter at appropriate time. Herein

annexed as annexure A-2 1is the copy of the 'said le tier.

“e2e The appliéants submit tl t the Divisional
Mechanical Engineer, Ratlam had called upon the
applicants and others for training in connection

with their appointment; Herein annexed gs annexure A=3

is the copy of one of the said trainkg call letiers.

5¢3 The Divisional Mechanical Engineer,Ratlem
had given one apprenticeship Bond to the applicants

and others.The said Bond shows thzt the

COD..q#/—
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period of Apprenfiiceship shall be 26 weeks.Herein

annexed as annexure A<y is the ccpy of xke one of

the apprenticeship form. Ann.a.k,

5.4+ The respondent ne.l by his letter dated
29.541992/10.6.7992 published a seniority list

showing the seniority of the applicants as well as
other employees. The applicant no.i is shown at

Sr. noe. 220.The applicant no.2 is at Sre.No.z227,

the applicantno,3 . 1s at sre.no.z28,the applicant no.4
is at sr.no.z229,the applicant no.5 is at sr.no. 240,
the applicant no.6 is at sr. no.zil.The applicant no.7 :
is at sr.no.2k6 and the applicant ne.8 1is & at
Sreno«251, Annexed herein and marked annexure &=5

is the copy of the said seniority list,

5.5« The applicants being aggrieved by the seniority
1ist annedure A-5 filed Original Application

No.240 of 1993 befcre this Hon'ble Tribunal. The
Hon'ble Tribunal by order dated 5th July 1993

admitted the aforesaid application. In the meantime
the respdndent no.1 published a provisional seﬁiérity
list dated 13th April 1993 suspe nding the

seniority list annexure 4-5, Herein annexed as annexure
A-6 1is the copy of the seni ority list dated 13th
April 1993. 1In the aforesaid seniority list g
annexre A-6, the applicant no. 1 is listed at

Sr'eNCe 266, applicant no.2 is listed at sr.no.z273,

Ann.A-S.

Ann oh ':6
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the applicant no.3 1s listed ar sr.no.274, applicant
no.k  is at sr.no.275, applicant no.5 is at sr.No. 286,
applicant no. 6 is at sr.nc.289,applicantno. 7 is at

Sr.no. 294 and aéplicantno. 8 is listed at sr.no.291.

5.6. The respondents have also started implementing

the seniority list annexure 4 -6 Dby their letter dated
2Lth May 1993 and accordingly 78 employeds have been
upgraded. Herein annexed gs annexure A.7 is the '
copy of the letter dated 2Lth May 1993 of the respondent
noe 1 The applicants have preferred a Misc,
Application No.289 of 1993 in 0.A.No.2h0 of 1993

for stay of seniority list annexure A-6 to this
application. The notice is issued in the said application
andthe adjournment was sught by the adwate for the
applicants as new cause of action has ariseﬁ on

acccunt of +the seniority list annexure 4-6.

6+ The applicants sutmit that employees shown in
the aforesaid seniority list abcve the applicants

are first fireman apd first fireman/diesel assistant.

6.7+ The applicants submit that there are three
types of employees in Indian Railway, who can be

posted/drafted to the post of Diesel Assistants

(2) First Fireman,who hzs attained the post of

First Firemman by way of promotion.They

are called rankers.

CONesb
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(b) First Firemean who hgs been directly recruited
to the post of first fireman/disel assistant.

(c5 ﬁiesel‘kssisfant,who is directly recruited

to the post of Diesei Aésistant,‘fﬁt CTTF':C“ﬂ*X'

The applicants state that for the post of First Fireman/
Diesel Assistant Rgilway Authorities in the year 1985
had sought metriculation only as minimum

qualification required and in the year 1987 the
foflvay &dministration had sought diploma in electiical/
mechanical/teleccmmunication enginesring as minimum
qualification for the post of diesel as;istant/k/c
Assistant and aft;r @aids the railwa§ authorities

'~ have sought meiriculation,ITI as minimum _

gualification for the post of First Firemen/Diesel

Assistante

6+2.The apélicants mainly challenge the seniority
liéf Annexure A-6 to this application on the ground
that the applicants are appointed to the post of
Diesél Assistant first in point of time to other

employees for the reasons

(1) The Direct recruits to the post of Fir st
Fireman/Diesel Assistant are required to
cgmpléte their 18 months treining. However, they
have not completedthe said training.The
aforesaid direct recruit to the post of First

Firerman/Diesel Assistant by letter No.




(2)

-7-

LRR/A jmer/ME/1/88( Mechanical) dated 1.3.1988

were proposed to be appointed to the post of Trainee
First Fireman/Diesel Assistant/Assistant Electrical
Driver.The applicants submit that as stated earlier.
the aforesaid direct recruits have not éompleted
their full training and therefore they

cannot be shown senior to the applicants.

First Fireman- promotees ¥y or direct recruits
X2 to the post of First Firenan/Diesel As§i§tant
are required to comp}e?e‘three years of continuous
service on ;he post of First Fireman to get drafted
to the post of ;Diesel Assistant as per note

137 (1)(b) of Railway Establishment Manual Voi. I

which reads as under:

(B Diesel Assistant

137(1). The vacancies to the grade of Diesel
Assistant in scale K. 950-1500 may be filled

as under:-

(a) 59% of the vacancies shall be filled by
lateral indZuction from aaebpg First Fireman
who are atleast 8th Class pass and are
below 45 years of age 1in case of shoftfall
by promotion by usual selection procedure
from among second Firemen who are atleast

8th class pass and are below 45 years of age,

( b)Balance 50% of vacandes ° shall be filled

by lateral induction of matriculate First

CONese3
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Firgm@n with minimum three years of continuous
service, shortfall,if any, by promotion of
Matriculate Second Fireemn through

departrental examination.

(c¢) Short fall,if any, against (a) and(b) above
shall be mede good by direct recruitment

through the Railway Recruitment Boards.

6e3e The applieants further submit that as per
the note Para 302 of I.R.E. Me VOoleo I, the direct
in case of curtailment of training period, in exigencies

of service, their date of joiningto the said post

"in ease of such k direct recruit shall be the date

they would have normally come to a working
post after completion of the preseribed period of

training. The said note 302 reads as unders-

302+ Seniority in initial recrultment grades:

Bawmiwmxixy Unless specifically stated:otherwise, the
seniority amcng the incumbents of a post in a grade 1is governed
by the date of appointment tc the grade, .The

grant of pay higher in the initial pay shoﬁld not as

a rule, confer on a raily servant seniority above those

who are alrecady appointed against regular posts.

In categories of posts partially filled by direct

recruitment and parially Ey promotion, the criterion

" for determination of senixdy should be the date

of regular promotion after due process in the

casaof promotee and date of joining the working post

®Nes?
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after due process in the case of direct reecruit,
seniority

subject to maintenance of inter-se BEndsEty of

promotees and direct recruits‘among themselves.When

the dates of entry to a grade of promoted railway

servants and flirect recruits are the same

they should be pat in alternate positions, the

promotees bte ing senior to the direet recruits,

maintaining inter-se seniority of each group.

Note: In casec m® the training period of a direct
recruit is curtailed in the exigencies of service,
the date of joining the working post in case of
such a direct recruit shall be the date he would
have normally come to a working post after

completion of the prescribed period of trainng.".

Gisli o The applicants submit that direct recrults to fhe
post of First Fireman/Diesel Assistant are required to
complete their 13 months training .However, they have
not cqmpletad the said training and the aforesaid
direct recruits to the post of First Firemen/Diesel
Assistants by letter no.iRB/Ajmer/ME/1/88 ( Mechanical)
dated 1.,3.1988 were proposed to be appolnted to the

post of Trainee First Firemen/Diesel Assistant/Assistant
Electrical Diiver.is stated earlier the aforesaid direct
pecruits have nct completed their full training and
therefore their appointment to the post of Diesecl
Assistant should be in accordance with the ncte of para

302 of IREM  Nald. 1l



e
6.5. The petitioners submit that the first Firemen
promotees are required tobe drafted as Diesel
Assistant prior to thar. pdsting to Diesel Assistant.
First Firemen are drafted to the post of Diesel
hssistant at later stage i.e.after appointment of
the applicants., Herein annexed gs annexmre A-8 arethe

copies of the letters shaw ing the date of
appointment of the first firemen.

Thé applicants sfurther submit that first firemen
if required to be drafted to the post of Diesel Assistant
should be selected for the said post and thereafter
he éan be drafted and thereafter only he can be said
to be equivalent tc the applicants. The applicants
further submit that even if first firemen 1is working as
Diesel Assistant without hié selection or drafting

his posting as diesel assistant is not regular

. posting., His posting is on purely ad-hoc basis and

therefore he cannot be considered to be diesel Assistant.

6.6e THe applicants -submit that the applicants are

appointed to the post of Diesel Assistant on 3 11,1989

after their due training of 26 months whereas

direct recruits to the post of First Firemen/Diesel
dissistant have completed their only 6 months training
on 11,1,1989  instead of their full traiﬁing period of
18 menths .Therefore direct recruits +to the above
mentioned pbst of Firemén/Diesel Assisent

should be given the date of appointment after the
completion of their 13 months training period from the

date of commencement of the said training and

cOnes11l
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accordingly their date of joining to the post of
firemen/diesel assistant would be 11.1. 1990 as per the
note of Val, I of IREM,

The applicants surmit that 2 s stated earlier
the first firemen/promottees are drafted to the
post of Dicsel Assistant at later stage than the

appointment of the applicants tothe post of Disel Assistent.

Thus'according to the applicants the following
should be the dates of appolntment of varicus

types of employees to the post of Diesel Assistak:

1. Direct recruits to the post of Dieselessistant
il.e.the applicant 3.1141989 | |

2e Direct recruits to the First Foremen/Diesel.Assistant
114141690,

3e First Foreman ( Promottee) different dates of
their drafting.

The applicants submit' that some applicants and :
direct recruits who have been absorbed on the
basis of advertisement of the year 1987 have been
appointed to the post of Diesel Assistant at later
stage on accocunt of delay caused due.to the mistake
of the Rgilway Autborities for gettiing the procedural
formalities completed like police report etce
and therefore such type of applicants also should be

given the date of appointment to be 3.11.1989,

eEM oo 12,
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Hercin annexed as annexure £-9 is the copy of the
appointment letter of some of the applicants
dated 3.11,1989, ' “nnk .9,

£.7. Now the second point of the applicants is

Minimum qulification
about their educational qualification ] sought by
the authorities for the post of Diesel Assistant
4s per ZXm advertisere nt Annexure 4A-1
i1s dipléms 1in electrical/mechanical or tele-éommunication
engineeringkkfiexyxitx. Aftervards = the railway
authorities had sught the minimum educational
qualification for the post of First firemen/Diesel
Assistant fo be matriculation ITI. The minimum
qualification for the first firemen is no where
specified . Thus in view of this situation 1in respect
of the educational qualification of different type of
employees who are on thé pbst of Diesel Assistant,‘
it clearly emanates that the applicant§ are
highly qualified and the intention of the reilway
authorities at the timeof publishing the advertisement
arpexre A-1 for the recruttment ‘to the post of
Diesel Assistant wgs very mueh elear to appoint
highly quglifbd persons tc¢ the post of Diesel
Assistant. In view of the above it clearly appears
that the applicants are being deprived of their
due position in the seniority list . It alsc clearly
appeadrs fromthe seniority list annexure 4-6, that
employees having lower qualification are shown sehior

0o the applicants and thereby the applicants are not
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only deprived of their rights but they are also

being humiligted .

6«8+ Thirdly the applicants reély on certain letters

of the Railway authorities whereby the railway

authorities hgve clearly observed that

8 Person who has worked in a particulér traction

i.e. in diesel traction, sfeém traction,electrie

traction cannot be permitted in other traction,

meaning thereby , if the employeex has worked in steam
pww_‘f“ oh Lp

traction he cannot be Permitted in diesel traction .

Similar situation has arisen and therefore it was

propcsed +t¢ promote employee in the'same traction ang

not in another traction. Herein annexed as annexure -&4-10

is the copy of the said iét{er no.EU/1160/9h/16/317

dated 31st October,1991 of fheiGeneral Manager,Churchgate,

Bombay. :

@@. 1In this casc first fzx® firemen have worked

in Steam traction and not in diesel traction and therefore
first firemen should not be posted ag Diesel Assistant
without undergoing g proper training in x diesel
traction and similar is the case for first firemen./
diesel assistant. Thus the applicants are

themost approprige employees in the diesel traction
working on the post of diesel assistant and therefore

should be shcwn most senior to all other employees.

6.‘92 The applicants have come to know from reliable

scurces that the Railway authorities have bowed to

conoc‘“'f
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the Union demends and first firemen are ¥axy older

-1l

than the applicants "and they are influential
than the applicants in the Union and therefore
the first firemen have been able to get

senicrity over the present applicants.

7+ The applicants have not filed any other application.
As stated earlier the applicants have filed Q.8 .no.240
of 1993 challenging the seniority 1list Ann.5

8nd in the me2ntime seniority list apnexure 6

is published and the railway authorities have

started implementing the seniority list Annexure 4-6

and therefore they are constrained to file this application.

8. The applicants gas stated earlier have

made representation dated 5.3.1993 t the

respondent nc.1 to ventilate their grievances against
seniority list annexure 47. However,the aforesaid
seéniority list annexure 4-6 is being implemented

by the railway authorities.

9. In view of the aforesaid facts mentioned in paragraph 6,
the applicants pray thats

(4) This Hon'ble ®m Tribunal be pleased to
\direct the Railway authorities to fix the

; gd‘P i 5 )MMLM‘&% at‘(ﬂ, Sriwo s ﬂ:}]—l w ‘tk.csam‘m;"; luk A"’M—G, ig aboveg
*u,;yﬁ‘ seniority of the applicants %éesg[ irst Firemen
W

,vﬁ;}& and Fir st Fireman/Diesel Assistant in the
0“’&2 &V sentority 11st Amnoxure b6y and quas hed Sentaiby 1317
\ 1

X ‘IAF"\*»MM A"(
(B) Pending hearing and final discosal of this

application the operation and-implementation of

the seniority list annexure 4-6 be stayed;




10 Not applicable .
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Particulars of Bank Drafi/Postal order filed

respect of the application fee. o2
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foryedle . col— ey G e ot Podt office:~ (09~ \Het, (ol
List of enclosures: Pot o0 i ea
#'bad
Copy of the advertisement of Jan.1937,

Copy of the letter dated 30.3.38 of the Chairman
Railwgy Recruitmnt Board,4 jmer.

Copy of the letter for t2dining by the Dvn.
Mechaniecal Bngineer, Ratlam.,

Copy of the ApprenticeshipForm

Copy of the seniority list dated 1046.92,
Copy of the seniority list dated 13e%493,
Copy of the letier dated 24th May 1993
for upgrading the employees.

Coplies of the letters showing the date of

- appointmabt to the First Firemen.

Ve

10.

Copy of the appointm:nt lettr of some of the
applicants dated 3.11,1989,
Copy of the 1letter dated 31st Octobe,1991 of

the General Manager,



¢t VERIFICATION =

We, the undersigned petitioners, Adult
working as Diesel Assistant, at Gandhidham
Railwa y Station, District XKuttch respectively
do hereby verify that the contents of all the
paragraphs are true to our personal knowledge
and belief and we belive the same to be true,

and that we have not suppressed any material

fact.

Ahmedabad )

Date : £ /10/1993 )
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WHEREAS b _the President of India(h@re L0 5
dftnr rafeeved Lo ad. tne "Goverimen t")hqq to the request
of the parties of the first part ard second part enzaged i
the =apprertice and the 2:p.n23 witk the conseut of th~
party of the second part agrned to serve the Governaeat .
a8’ an ‘Apprentice with = viaw %4 hla/hew zuNeen b A
vkntuent to the department of Indian Rly.on the
terms and conditions heve Tinoalter sppearing-

NOW HE%E PRESENTS WINTNESS/and +the p2riies here to
respoctlve¢y agree 2s fo¢lows.u : .

1._ The Apprent;ca'of his/her ocwn free will and with

“the consent of the party of the second part,herebynimnds,
"himself/herself to serve the Governzant as DSL Asatt./Asstt,
DR EleCt)Fireman ist/Apprentice in any place situsted on

'the = R‘lilW';lY Svctpm for g pn-n* 04 r\"‘ A W dridhs
TycommDqung irom the day of 1989
and teh Cuv‘*ﬂ*-*t'.no"gu v Sfve hum/her

tralnlng r in India bereinafter mentioned providéd  always
th 9t the CGovdernment may. a2t fhaivr’ uL\cwo+1or alteqd to
"modify “the periods andr-coursss ¢r . PLACH TPy a2y O AR G
apd they ‘shall slso have . ne poor to teminate the app-
t.:rentceship before -the- expixation ‘0of the power to ter- =
- manate the approntce ship before tre explrafion nf the

. pawer tb terminate - rof, the. 811d p@riod of 26 weeks as here

)i'

“iAn qfter provided..*

g L. ‘._-

- b e |

o, The Der1od cf qnorAn**ﬂaﬂhﬂn sha1] be 25 wasks
asvaxoresqid and that- the appTontzcn qhﬁ1¢ racniva 9
mon*hly ‘stipand &% thn rate given.be ioyw ‘2alongwi th
dearness allowance a8 may be admissiblie*under the

rules or extant ordecs from time fo time. The incremsn-
ts shall not be granted to Aany’ qoprrnfice while

gnder trainring upless the- au*horLty under whom He/she
18 bAing trained gives as satisTactory report of his/hery
dillgrence. Progross and b h°"1oa*.' ’

%, . Dhe cont nuance - of the Apprnntlcn ‘ship from
"month to mort‘ ghall Aenend em. “ha eat132a9t8 0y vuu-
‘duct and progress of the apprentice-as certified.”
to: :ho Goverrnmant ?J?+np auuhori%y andvﬁ whom na(ﬁhc_ -
:+ may be'serving should’ ho/she at any time during.
. .fh° apprenticeship not 2y the authority under’ whomche fehe
whon he/she is workimg thathn/she is making:gopd
progress. or- 1'h'at his/her condicet is otherwiss ga-
.tisfactory . h i / she shall ,be liable to be dlSuhqrg@d

s I
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; Government or the offiz-v an-ointed My tham fn-that"
A oyt et e M TSR T AL G
5 | be final, )for the pirrnse of de termining wheather

the’ progress of the appiertice iv traiping is op,
iEatiaf actery, : . e

Y

"rentice’should kahXaxztk (a)-be allowed .

of clauce, ;

| 0 S SO
bty N D e 4

SN i ;
P ddpemhis/her appicrtile Jhep v herain providean, Tne

it ot

NOTE : i/ © The Government hqve'pmﬁxix’bd%evéf‘tbﬁfﬁig
¢ision indivudual,merits,whether the. App=

i ‘tocontinue to receive trainirg be withe '
holding his/her stipsud. in case @an entengion |
report course is considared necessary at the
end of ghe prescribed period of “trairing for
the resaons that he/she has fniled to com inte

w0 the prescribed training satisfactory of(b)be

| | e dischay ged vr om his/hor‘apprqpﬁ%qéﬁ@@p:i&

iii/ The apppentioeiiormﬁﬁomiﬁepgatidBu:SE“ingi_
wn P wIll ‘rank Junior to those "passirg in thsir o

Zite juoge (whose decisionshalil

}el
V

Lo

by ; ii/ Scheduled casts/Tribe apprentices may be given

| Yo i s . the"second chance with gtipuénd ‘and “the third

B it chance if considpred“necgssarx;qithogt:gtiqqed!
; ¢ i it - el g R § -—M vy . s s

¥en

“first attempt. In the case fajled apprentices

as undergo repeat courfe alongwith the-subSequ-

skerms

et

o

ent batch of apprentice their senhority will be

(Y

i i " ‘retoned accordirg to.the.mépggwqpﬁaﬂngduiﬁ?§hqf,’

passing out exanination, -

iv[_iDuring,th périod'oﬁ répaat{q§q}ée%ﬁfi;raiﬁ%pg; 
* without stipend,the apprentices will continpe
i ‘ Yo be govenned by the terms and, ponditions s b

. Contained in'this agreemant,  Such apprentices

[ |

{'et ) YRS

any purpose.

T ‘eapAcity as’an aprrentice,’
N The apprenice shall not on an refence absent

himgelf/herself her duties without having fivst

obtained hhe peruission of the Officer authority

Or accident with forwarding a medical certificate-
Satisfa~ctdry for such Officers, ' .

b B

during the pericd of the'r repeat course of .
_ aprrenticeship without_stip?nd;:{Thaﬂpgriodgs
e of theéir iniwial eny.repeat course appren—: '
tice ship will,thereiore not count as service fo

4o  The -apprentice shall employee himself/herself honeste
1y efficiently and diligently under the orders and ins-.
~ turction of the autheritiesunder whom ho/she shall from
~ time to time placed by the Governmert'in any’ losally 'in
f India.and*shall’do'allfthiﬁgs.which may be  required of
hin/her orwhich arenacessary to be done .in his/her [

inthat Lehalf by the Government or 'in case of sickness

ke G T not be pligiblie to.any service benefite 0

s’
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6o s aPpreriice fonll i HevG 1l Cowhele
. tr th~ traiving ond skall »of Cavry oon oY owe sopcer aei

. 3 . - - . - : -
¥n angothar 'rode or businesg O 2ICUDPRYION whatgoscar,

Te The Apprertice shall be recponsible fovr the
u~m&%~M3m*1ﬂ$~cﬁmrw@§hécw**ﬂﬁ"rt r.omey gocdg and stores

ani mther property ontrusted to him/her or in his/her

Ll o ani shnll vrully faithiully account for or Py .

aver of Aaliver to the Proper Officer all mongy gonds

ard Btoras and properly,which shall at any time Bome

to his/her hands o be under his/ksr charge on account

of th> Govarnment.

Be Tha apprentice shall conror™m tq al, the rules and
repgulations of the department to which he/she may te
attcahed for training at any time and shall obey all such
order anddircctions as he/she shall from time to -tdme
receive from the Officer and or Officers placed in
authority above him.

The- apprentice wikl if enquired an examination
~3in all Indian 1anguage. - ;

9.4, The apprentice shall if eo,required by the

' General Manager of ghe failway tn which he /she is posted

_ during the period of his/her apprentice ship get himself/
herself..enmtolled to such unit of the National cadet
corpses mamy be ccnstitutedby the Central Governuent by
notification under section. 7 of the National cadet corgs

. ACt.1948 in accordance with.the rule prescribed in this

" behalf ard the osder shall be governed by such rules such

during the period of -enrolemeri, _ T

10. The -Goverrment sh21l be 2t kiberrty to de“uct from
time to time out of the moneys dus to.be pa3ld to the
apprentice as aforesaid annum or sums of money which may

_ be responsible for any loss or time occagsioned by the
qbsence,sickness without an approved medical certificate

. or other incancity to wark and also for any lose which the

. Government may sustain by-reason. of the negligerce ov
misconduct of the apprentice.. - ‘s .

11.. The apprentice will not during the beallowed to
subscribe to the State ~3ilway © Provident Fund . The
period of apprentice ship will not cunt for persimcnary
benefitse. : 4 ' :

12 . ‘Should the apprentices be gullty of any ingubordi-
nation interference or other misconduct or any breach
or non-parformance of the provisions of those presnents
at any time. during the continuance of the apprentice
: ship it shall be lawful for Re Government or the
“mege e Opf{cef having authority in that behalf impediately
and without previous notice 1o dismise or discharge him/her f
him/her from the apprentice ship and the Government
or such officed for the -pirpose of determining whether the
apprentice hag teen guilty -—-—=--

R " s oo B A AL il e iorsoan bt A S >
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of ‘any insubordination,intes
orhis comm?tted any trooL d
provisions of these prenents.

e TR Tt shall lavful forthe Gowermment if satisfied
T EER AT RATC ST e Viarnee belore the th:t the apprfentice

js unfit and is 1ll Health to cbtain or to complete
i the training te determine the appr-=ntice ship withrut -
| previous motice(the decision of the Gover~ment being

'conclusive and. there doon nis/her apprenticefship' "

sh4ll ‘be t:rminated.

¢

14, . Durire the veriod of ~rnyanticceshin the apuwrrmiace
shall be eligible rar leave 1n accordmce with the
yrules Tor the time being in force appiicatle. to appren=

~ tice on Indian Mailways. e L i h R

- "5 ' Should the Kpprentice torminate his/her .
B apprenticehsip without the wtitten-consent of .the Govt.
or try to with draw be wilfully absenting himgelf/her
self or any time %y adopting any unfaith oractice or be _
discharged thercfrom for misconduct or' .any other .offence 7
| 2 as enumeracd i) clause 12 above during the period of :
| & apprantice ship to accept service .as” ' - in .the
i L “Caoptt.of Indian Railliway as atoresa 1L offered
| %o Rin/Rer or resiogn service without the writtenconsent
| . of the Govt.ths parties of the first oart . And SoRedti R, e
! second oart in coneiderastion of the promisss;hereby
I jointly and saverally agree %o raply on demand -td .the
- Govt,2ll stipends or pay or any other amount:drawn by .
' - l'the apprentice from the Government under thegse pregent
. and also to rzfund to the sdminstration on denmand”the
 .whole cost of his/her training whch will be understool a8
42 1/2% of stiputend or pay or allowance excluding trave-.

'13ing and running allowamce -, if any, @rawn by the - *

i mpprenticce
,16- " The appremtice 'shall not: ba éntitlbd,to my ..

compevsaticn‘whqtsoevcr‘on'his/her apprentice :chip
. - being uerminated underany of th= provisions of .these
. . presents nor shall the party to the second.part Lol
.. have any clain for compensation against the Govt.in -
thzt behalf .- : R P Y

AT The apprentice shall undargo.training for
~such trade or tradss as may ve gspecified in terms.of
_clduse (i)nerveof. No guarantee or promise of employ=-
ment temp.or permanent on complation of :apprentice .
“ship is givap nor implisd by the Railway administration
' But on the sucessful completion of the gpprentice
“Ship the apprentice shall(if he isso required)serve’”
. .the railway qdminstrationfaithfully.and-efficienfly for
"“’"‘“*f'ﬁ“”?*aﬁmipimum'periodfof fjve3yqars(subjpct,to earlier
' Getermination at the s he discretion of ‘the Railway

§ et TS Al bl BBl o e A
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admpinistraticn) in -ry c¢- rai
cf pay ard cn

be considered fit rdon
the terms and cordition vi b~ in force fron

time to time durirg thm o7 thig/her enployment
POV PR T/ WCR STPRIIPY: PIEWTLE-C S-R00 S Dt SRy & S SR L (LA S

-~ on-behalf—oef- the—Gowernnent by _...or_2ny, other

apprentice not b-ing absor ved ¢h Aary rilway adrminstration
on completion of nis/her apprentice ship ho/she will be-

g ven a gertiriuate of compietlny of his/her aprrentics
training to enabl:> hiw/her to Iind employm~nt ontside

the Railway whils those appr-rrice ab-iwbd in working
posts will be given such a certificate only cn comple: .
tion of five ysars service.

i8. Ir reepsct of =ny ma*ter for which no provieiovs
have been made in this agreements the provisions to me

Indian Rly.Establishment code from time to time in or

force or any rules made thereunder shall apply to the
extent to which they are applicable to the service here
vy provided for and the decision of the Govt.,as to

their appiicability in termination anrd effect shail be
final.

19, Subjects asotnerwise provided in this contract all
notice to be given on behalf of the Govi,=nd all ot*thery
sction to be taken on hahalf of the Govt.may be taken

R

officer for the time being

in the functions duties 2rd lower of th= said
N b ‘ partics lower of
lere to havs Set thrir hands the day and ye=ar first
above writteu,

)

- I ar agree that in case any adverse report is
noticed by the adminstration at subseguent date I anm
liable to be discharged from tr ining course and will

not have any claims fov appointment in thet hKailways,

¥ty of the first part
\ Apprentice)

"Party to the seconde part
.- Pather or Guardian)

it S S S
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drcle
Churchgate , Bombay .

- 9 ‘ \"NY»‘W
Dates el/xo/ 1991

The General Secretary,

GHER
Bombay =400 007.

The General Secretary,
BCT
Bombay =400 008.

Dear Sir,

Sub® Avenue of promotion - Running Staff -
Mechanical Departkent.

Re! JRmss letter M. 62/90 dated
10.6.91 ,25.6.91 and 22.7.91.

As per existing AVC of promotion of Bunning Staff
in Mechanical Department ,there is a common seniority
of Steamn / Diesel Asstts. and they seek promo-

-tion as Steam Shunters/ Diesel Shunters and their

Promotion as Steam Driver/Diesel Driver. As per

policy existing on this Railway Running Staff is
required to be trained . In at least a tractions out
of i:iaxx i.e. Steam Diesel and Electric (3v{~ Division
had been experiencing difficulties in promoting

Diesel Asstts as Stemm Shunters because they are

ot trained in Steam traction. These Dhesel As




have been directly recruited by RR> as Diesel Agstts/
Elect. Agstt.with qualification of diploma and as such
they canmot be fpnced to be trained in Steam traction.
On BVP ﬁlvision ,the cadre of mes.el Shunter is only
These directly recruited Diesel Asstt.canmot therefore

be promoted as Steam Shunters unless they pass the

courseof Steam Shunters and it is difficultf +to
dra8t them for Steam Shunter (ourse. Decause they
have not mrk’e'd as lst Fireman, Unless the work
lst Firemen, they canmot be put to work as Steam

Shunters.

In view of above, it is proposed to promote all
Diesel Agstts. recruited by BRB directly as Diesel
Goods :

%adxe Drivers . They wmikkkk will be promcted as Sunters
to the extent of vacancies awakkake available in -
Diesel side and others will wait and work as Diesel

Agsistantwithout subjecting them for Steam Sunter

Posting thll their turn as per combined seniority came

for Promotion as Goods Dri‘vers even if their juniors
are promoted as Steam Shunters .The seniority of
Diesel Assistants and lst Firemen will be considered

as base for consideration further promotion as Goods




Drivers. The proposal which was already

sent to both the recognised Track Unions

on 27.9.1991 is now modified as ahova. Yu are

requested to please send your above in above

matter early.

Yours faithfully,
Sd/ -

For General Manager
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL AT AHMEDABAD
O.A.No., 600/93
Dharmendrakumar M. & Ors, «seee Applicants.
v/s.
Union of India & Ors. ++esss Respondents.
Reply by the responéents.
1 At outset the respondents state and submit tha

the application filed by the applicant is not meintaina

ble and tenable and therefore same deserves to be
.dismissed.

2. Keeping the above the respondents state that

the averments made in para 5.3 of the application, &k

axxx is not correct end denied hereby. The respondents

state that the training period of directly recruited
Diesel Assistants is 72 weekS in case of matriculatesb

and 60 weeks in case of diploma holders vide letter

dated 20.4.88, a copy of the same is annexed hereto and

ma rked as Annexure R/1. Their training was curtailed

to 26 weeks. In terms of para 302 of IREM Vol.I, copy

annexed hereto and marked as Annexure R/2., it has been

/

laid down that whereby training period of direct

recruits in cﬁrtailed in the exigencies of services,

the date of' joining the working post in case of such

direct recruits shall be the date he would have normally

come to working post after completion of required perioc

as fuyther reifgerated vide Rajlway

ed 157K{ 90 an;/{etuer datled 1 .12.90,

)

he same are annexed ad Annexure R/3. ‘['

of training.[#This

Board's leZter da

Copies of

3 With reference to para 5.4 the averments made

in the said para are not correct and denied hereby. The
respondents state that the seniority list dated
29-5-92/10-6-92 is superseded vide seniority list

dated 13-4-1993.



)
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4. With reference to para 5.6 the averments made
in the said para are not correct and denied hereby. The
respondents state that 75_employees eliginle for
promotion against upgraded posts with effect from
1.3.93 have been promoted from this seniority list vide

order dated 24.5.1993.

5. With reference to para 6 the averments made

in the said para are not correct and denied hereby. The
respondents state that seniority list of Fireman-l and
Diesel Assistants who are in scale Rs, 950-1500(RP) is
combined. First Firema /Diesel Assistants above these
applicants are duly selected Fireman-I vide order dated
8.3.89 and were drafted as Diesel Assistants on same

pay and scale.

6. With reference to para 6.1 the averments made
in the said para are not correct and denied hereby. The
reSpondents state that procedure for filling in the
post of Fireman-I and Diesel Assistants is stated in
Railway Board'sletter dated 20J§.87 submitted as

Annexure R/®3. Educatiocnal qualification for directly

recruited diesel assistant is matriculation pass plus
ITI or Diploma in Electrical or Mechanical Engineering

or Electronic (in lien of ITI).

7. With reference to para 6.2 the averments made
in the said para are not correct and denied hereby. The
respondents state that all directly recruited diesel
assistants mentioned in seniority list dated 13.4.93
have not completed full training of 78 weeks in case of
matriculates and 60 weeks in case of Diploma holders.
They have all completed curtailed training of 26 weeks.
Regular First Fireman, who are 8th class pass are td be
drafted as Diesel Assistants upto the extent of 50% of

vacancies., Balance 50% vacancies are toO be filled in



Cy - S

P,

- 3 -
from Matriculate First Fireman with three years
continuous service in Railway and not as a First Fireman,
Shortfall if any is to be made by direct recruitment

through Railway Recruitment Boards.

8. With reference to para 6.3 the averments made
in the said para are not correct and denied hereby. The
responcents state that the respondents have already
explained vide remarks against para 5.3 above. However
in case of determination of seniority of recruitess as
well as direct recruits, the criteria in date of regular
promotion after due process of selection and date of
joining the working post and in case of direct recruité,
completion of prescribed training and thereafter joining

the working post.

9. With reference to para 6.4 the averments made
in the said para are not correct and denied hereby. The
respondents state that all the other directly recruited
Diesel Assistants have not completed the prescribed
period of training but they have been assigned seniority
after coﬁpletion of prescribed period of training of

78 weeks commenced from 28.6.88 and given seniority from

28.12.89 after completion of 78 weeks.

10. With reference to para 6.5 the averments made
in the said para are not correct and denied hereby. The
respondents state that seniority of Fireman I and Diesel
Assistants 1is combined and further drafting of Fireman I
as Diesel Assistant on same pay and scale does not
combine seniority of Firemen-I. They were regular
Fireman-I and further drafted as Diesel Assistant on sam
pay anc scale. As such their seniority have been

correctly fixed from the date of joining as Fireman-1I.

11. With reference to para 6.6 the averments made

in the said para are not correct and denied hereby. The



-4 -
respondents sState that they were directed for training
on 28.6.88 and were posted on working post on 11.1.89
after completion of 6 months curtailed training. 78
weeks prescribed training would have completed on £
28.12.89 and as such they have been correctly assigned
seniority from 28.12.89. Applicants were directed for
training on 3.4.89 and they all being Diploma holders
were required to complete prescribed training of 60 weeks
which would have normally completed on 28.5.90 as such
they have been correctly assigned seniority. Further who
were already empanelled as Firemen-I vide order dated
8.3.89 and also promoted as Fireman-I prior to these

applicants are correctly assigned scniority over there.

12. With reference to péra 6.7 the averments made
in the said para are not correct and denied hereby. The
respondents state that post of Diesel Assistants are

to be filled in from rankers only and minimum qualifi-
cation is 8th standard. Only in case of shoftfall
direct recruitment is to be resorted. Applicants
having diploma and have been selected vide qualifica-

Efav)¥0le) i IV

tion mentioned in order dated>5 49| a copy of the same

o
. W

is annexed hercto and marked as Annexure R/&,

13« With reference to para 6.8 the averments made
in the said para are not correct and denied hereby. The
respondents state thét kRiksxkgxwek Fireman-I are trained
as Diesel assistant and further as Steam Shunter as well
as Diesel Shunter. There are 23 posts of stemm shunter
on Ajmer division today and this division do not find

any difficulty as has arisen on Bhavnagar division.

?i@ ",,A zk(/’?

//_ e e
14 With reference to para 6.9 the averments made
in the said para are not correct and denied hereby. The
respondents state that all the Fireman-1 are Diesel

Assistant trained and are drafted as Diesel Asstt. as per
seniority.
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15. With reference to para 6.10 the averments

- 5 -

made by the applicant is not correct and denied hereby.”
The respondents state that the rankers have been
assigned seniority as per normal rules and not as a
influence of Unions.

& 8
16, With reference to para 7/the averments made

in the said para are not ®® correct and denied hereby.
The respondents state that the seniority list is already
implemented and promotion orders from this seniority
list issued vide order dated 24.5.53 submitted by
applicant vide Annexure A/7. The seniority list issued

vide Annexure A-6 is in force atpresent.

17. With reference to para 9(A&B) the relief clause
the respondents state that the seniority of applicants
have been figed correctly anc¢ they are not entitled for
seniority over First Fireman/Diesel Assistant wkigk who
were empanelled on 8.3.89 and promoted regularly prior
to applicant. As such the application of the applicant
ceserves to be dismissed with costs. The respondents
reserves their right to file further reply as and when

necessary.

Ahmedabad. For and on behalf of
?{’ HS 7 Union : £ Inc"'ia(
i ! g : //L
ng (Divigidn®] Pets di{ﬁémofflcer)
Weslé¥ﬁ zQw39LCHJm@;.

o q 5‘1;! ?v.a e
vada) et ~
Advocate for the Responcents. °ra Railvay AJMER

VERIFICATION

I, N i.. Sunden pivisional Personnel Office
Western Railway, Ajmer, do hereby verify that what is
stated hereinabove is true to the best of my knowledge,
information and belief and I believe the same to be true

and I have not suppressed any material factu.

Ahmedabad . f /%Z"L
TR oyt e

q 5‘fol ::'71:. TN
Western Railw vey AIMER
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3 3vllabus for Lirectly recruttpd Asstt O ivvrS( Lesel)
" | Duration(in Wesks)
gt sublect ﬁZEFIEGiatEE'"BiéiSna
i i "R 2RSS
1) Familiarisation 4 2
1) What is a locomotive? ,
11) Classification of locomotlves. . R §
1i1) Broad cutline of a dlesel looomotivefrwﬁmg' :
o ' o (Iuchesre ,'
iv) Transmission. . '
v) Tnglone 3
vi) Power equivpment. i
vii) Excitation. .%
a) vtatic :
h) Electronic
Vo vii1) Cther equipments
2) fatudy.of dngine
i) Byolution of diesel engine.
11) Externzl & internal combustion engines.,
111) IC & CI engine &y
iv) Frincinie of Ay esoal e glie \
v) 4-strolke and 2-stroke cycles:“ .
viJ uafurallv asnixated and suver- ohargcd

vii) Suver charging

viii)

2) Fuel oil_

1
L./

iii)

V. Tub.oil system :

i1 WDM2
Ma or diesel engine parts.

engine

0o

m & Coo?inz

1, _lub.oll systen
system

sy.ste

0il systems

Mael
a) Study of the systen

L) ouble ‘sho coting of the, :zsten
of lubricating systems
ating system of WDM-2 .1oco
Lubricants used in WDM2 locos
Gafety devices amd—the—system |1l : -
shopting of the system, ., | :

a)
bJ
&)

Tynes

r

Lubxyic
d)
e)
Cooling system:

1 deserintion of cooilng
ator fan & temperature cont

Trouple:

a) Genera system

b)

¢) safety devices in

working of radl rel

the system

d) Trouble shootlng of the systein.

)
—

(coritd. .

»



Iut?iCJlates

Subliject  Lolema-a----
4) Expressor_and Drake systoms. €
i) Compressor, exhauster and their
functioning.
11) Lrepressor ol WS loeun
{11) 28 LVl brake system
1v) 22 LAVL brake systen
v) VCD oneration
vi) Bafety devices
vii) Trouble chooting ~
5) Under-frame and Ruaning Cear 1

1) Descriotion of underframe and the bogie.
ii) Under )
141) Safety dxwizx fittings of a under gear

geal

1
5 J Safefy Devicaes
i) safety devices, their location
surnose and working.
7)%xY Eneine Control
15 Weaie Lneoly ol JUVelNLTI

‘1) Eloctro hydraulic governor

111) WoodWard Governer

j_v Safety fittings.

) Fundamentals of flectrici®y and

Blectrical _equipments of & locomotive

i) ABC of the electricltydmagrietism

(89}

11)Basic theory of :-

a) Switches

b) Relays

¢) Circuit

a) Tuses )
) Electro magnetic contactors

e
f, Blectro
)
)

break ers

pneunatilc contactors
D.C. machines

General lay out of varlous
cal eguinmentc.

es and thelr functilons

electric
v) avxiliary machin
vi) Power machines and tha2ir working
Power . .circults
viii) Batteries and its charging circuit

iv) Flasn-overs and vower ground.

AV

0N

10

{contd...3)

[
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T G b

- subject ___Juration{in Weeks) __.___.
e Matriculates 92ivloma-holde:

- . - o - . A -

- . - - - - - - ey - -

x) Transltion
x1) Dynamic braking
wi11) Defects and thelr ramedles.

%1112 Trouble shooting.

9) Operation _of locomotive :

1) Ixaminatlon before starting engine
11} Examination after starting engine
14i) Bxamination when teiing over charge

iv) Hzlf-hourly readings.

) General inspection of the locomotive
at halts.

_v1) Do's and Don'ts
vii, Multiple unit workiag.
‘» © yiii) Trouble shooting

4 V// 4 \/

10) Transnmortation Training at 4TS,Udajpur:

1) Bnowledpe of GR/SR
11) Yard ard Iine slgnals & relevant rules. |

1141 Duties and responsihilities of the

o5 L/bu-*v.-.LJ\,..

11, Training on line with Instructor : 6 6

1) Recording of vavlou: tem~ -ratures,
pressures, atc.

11) Readlngs of the losdmeter

1i) Sveedometer

iv) Battery amueter and 1its testing.

. ¢) Manual operation of relays,contactors

Mg

and thelr wedging.
vi) Reoad knowledge

vii) Handling of the locomotive and traln
1n case of exigencies.

12) Learaing road & Footpigte training: 26 26
i) Learnlng road of the #ectlon
on which Asstt. has to work. '
11) Tootplate training on the vacuum
braked Goods trains, alr-braked
and passenger trains. )
13) TFinal examination ani posting 2 2
Total: g oN




0

M /O\/L

|
i
R R
¢
\J

.+ D o L S S

4 901, General.—The rules contained in this Chapter
iy down the General principals that may be followed
it determining the seniority of non-gazetted railway
dervants on railway administration, except that for the
mpose of determining the seniority and promotion
¢ non-gazetted employees of the Dicscl Locomotive
N “he rules containced in paragraphs 324 to 328
dtﬁis'Chaptcr shall be followed.

{lore—Such of the rules in this Chapter as are not
already extent shall apply from such dates
as may be fixed by the railway administra-
tions. The seniority of the staff already
determined under the extent rules or orders
of the respective railway  administrations
shall not be altered.

: 301_2. Seniority in initial recruitment grades—Unless
:‘rpcc"i;izally stated otherwise, the seniority among the
jocughbents of a post in a grade is governed by the date
: ﬁntmcnt to the grade. The grant of pay higher
$4mn the initial pay should not, as a rule, confer on
finilway scrvant scniority above those who arc al-
{mdy appointed against regular posts. In categories
[ posts partially filled by direct reccruitment  and
{ntially by promotion, the criterion for determina-
fn of seniority should be the date of regular pro-
motion after due process in the case of promotec and
me date of joining the working post after duc pro-
x5 in the case of direct recruit, subiject to mainte-
mnce of inter-se-semiority of promotees and  direct
Teoruits among themselves. When the dates of entry
ho a grade of promoted railway scrvants and dircct
teruits are the same they should be put in alternate

psitions, the promotees being senior to the direct
reruits, maintaining inter-se-seniority of each group.

CHAPTER 11T

RULES REGULATING SENIORITY OF NON-GAZETTED RAILWAY SERVANTS

NoTe—TIn case the training period of a direct recruit
is curtailed in the exigencies of service, the
date of joining the working post in casc of
such a direct recruit shall be the date he
would have normally come to a working

of the prescribed

post after completion

period of training.

(No. B (NG) 1-78-SR-6-42 dt. 7-4-1982
ACS. 132).

303. The seniority of candidates recruited through
the Railway Recruitment Board or by any other recruit-
ing authority should be determined as under :—

- (a) Candidates who ar¢ sent for initial train-
ing to training schools will rank in seniority
in the reclevant grade in the order of merit
obtained at the cxamination held at the
end of the training period before being
posted against working posts. Those who
join the subsequent courses for any reason
whatsoever and those who pass the cxami-
nation in subsequent chances, will rank
junior to those who had passed the cxami-

nation In carlier courses.

(b) In the case of candidate who do not have

to undergo any training in trajning schoal,
the scniority should be determined on the
basis of the merit order assigned Dby the
Railway Recruitment Board or other re-

cruiting authority.

304. When two or more candidates arc declared to
be of cqual merit at one and the same cxamination/
sclection, their relative seniority is determined by the
date of birth the older candidate being the senior.
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. Sub: Mode of filling up the pos_i: of first Fireman/Diesel Asstt./Flectric Asstt.
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; A copy of Railway Board's letter No.E(NG)I-84-PM7-56-dt.3.11.87 is
reproduced below for information and necessary action.
C:.L}J DA: As above. ' ) (/k,’/\‘/‘/
- ~ For Gener 1 Manager (E).

12 '\'.,) /! Copy of Ministry of Railways letter No.E(NG)=84—-PM7-56 dt. 3.11.87 addressed to the
General Managers. All Indian Railways and others. S

Sub:— Mode of filling up the post of First Fireman/Diesel A’sstt./Electrif: :
Asstt. and Steam Shunter. ' ‘ : : '

— v — Tt Do o

As the Railways are aware, the mode of filling up the vacancies .in the .
- categorigs of Fireman 'A'/Diesel Asstt./Astt Driver(Elect) has been laid down in
, Board's letter No.E(NG)II-75/RCI763 dated 19.8.1981, read ‘with their letters
. P‘\, /' No.E(NG)I-8@/RC1/144 dated 30.4.1982 and 17.9.82. In terms of these ordérs these
V' 7 vacancies are to be filled as under:- . ‘
a) 50% by the usual selection procedure from erstwhile Fireman 'B' who have
studied upto 8th Class and are below 45 years of* age. e

b) 50% by departmental examination from erstwhile Fireman'B' and 'C''who, are
Matriculates and have 3 years Railway ser'\(ice./' - '

‘¢) If the departmental examination referred to in (b) above falls to provide
enough Matriculates for the 5@% quoa in the case of Fireman ‘A" and the
usual selection and the departmental examination referred to in (a) and (b)
above fail to provide enough candidates for the respective quota in the case
of Diesel Assistant and Assistant Electric Drievers, direct recruitment to the
extant of shortfall should be made through Railway Recruitment Boards. E
I — L S "w. d T 4 o ek . ' il : 4
g @i’&%“%}ihe é:ase of é@%&an Electric Drivers, wherever the existing AVC
' {r8Yided’ for & Thodicum3of vacancies peing filled from among artisansy 20% of
the vacancies may be filled by selection from amongst artisans who are at

%

{
kS

>

SN 10RT : =

g 5-NOV 1hi é = N - E

) 5 5 \ oAt gt [‘ ! 3 g‘

§ g coren Balionnga AR # Q(b/? : / ("\’ /\ : (Y\/J\\ 7

: iy ;“( G T ’ v . *)‘J)\ \\ * \"\Tf:/Y i ’/ ™
L - : - I : oy |

T et e i e ./“\‘xw ¢ ¢ i/ s & \;*’2'.‘ / %\ 5[‘.\‘\



»
3

least VIIth Class pass and below 45 years of age, the mode at (a) and {b)

Loeaoy

above applying to the remaining 8@ of the vacancies.

2.1n the scales of pay notified on the recommendations of the 4th Pay
¢ommission, the grades of Fireman ‘8" and 'A' have been merged and placed into a
single scale of Rs.950-150@ and the posts in the merged scale of Rs.950-15@@ have
neen redesignated as First Fireman. The posts in the grade of erstwhile Fireman ) o
(§cales Rs.210-270 and £60-35@) have been allotted the single revised scale of
Rs.825-1200 and redesignated as Second Fireman. The erstwhile designation of
Assistant Electric Drivers has also been changed as Electric Assistants.

3. The staff Gside of the Departmental Council under the JCM have raised a
demand that the restrict'ion in regard to age and educational qualifications for the
. . 1 . . L]
promotion of Fireman B' and Fireman A should be removed. vy

4. The demand of the Staff Side has been considered carefully by the Board
keeping in view the foregoing and in the light of t
in the Departmental Council Meeting. As a result, the Board have decided as follows, in-
supersession of the existing orders dated 19.8.1981 and 30.4.1982:-

cent percent by promotion of Second Fireman in scale Rs.825-120@ by a
process of selection but without any restriction of age -or qualification.
) Shortfall, if any, will be made good by direct recruitment through Railway

Recruitment Boards.

Ri) The vacancies in the grade of First Fireman (Rs.950-1500) will be filled

ii) The vacancies in the grade of Diesel Assistant/Electric Assistant may be

T B S et et Ao e s eren o

filled as under:— —i

50% of the vacancies shall be filled by lateral induction fromamong First |
lass pass and are below 45 years of age; in

tion procedure from among:
4 are below 45 years of

a)
Fireman who are atleast 8th C
the case of shortfall, by promotion by usual selec
Second Firemen who are atleast gth Class pass an

age.

e

filled by lateral induction of matriculate
years of continuous. service, shortfall, if
through departmental

b) Balance 50% of vacancies shall be
Fipst Fireman with minimum three
any, by promotion of Matriculate Second Firemen

examination.

. ¢) Shortfall, if any, against (a) and (b) ahove shall be made good by direct
recruitment through the Railway Recruitment Boards.-

d) Wherever the existing AVC pr’évides for 20% of the vacancies in the grade
of Electric Assistants being filled from amongst Artisam who are atleast ath
Class pashand below 45 years of age, the same practice may continue and the

mode as indicated at (a) and (b) above wi
. yacancies in this category. '

iii) The vacancies in the grade of Steam shun

ters in scale Rs.1200-2040 may
be filled as under:-— \ o - " %

Shunter (Rs.1200-2040) will be filled

a) 66-2/3% of the vacancies of Steam
Asstt. /Electric Asstt. on the basis of

from amongst Ficst Fireman/Diesel
seniority—cum—sui-tability without any r
3-1/3% of vécangia: will ba fillad frem aniengst First

sstt. /Electric Assistants who have the minimuum

are not more than 5@ years of age.

B) Tha ramaining 3
Fireman/Diésel A
educational qualification of 8th Class and

\
)

5.. Please acknowledge receipt.

e ety P

™Mioue7. - , '.

estrictions of age or qualification.s -

he discussion held with the staff Side -

11 apply to the remaining 80% of the
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CPLS.No 86791 o : ; Headguarter Officzs
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0 ALL COMCERNED, | | 3 o e SR
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| direct
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LB ﬁ(R%ﬂ?ﬂWﬁ/&/@ VOl-VII

Edycational qualificétion - for

Suh:.Minimum‘
Diesel/ElectiAsstt;-scale Ra,

recruitment of App.
1500 (RP) . ‘

vo letter! No. E(NG)II-86/RC-2/24 Cdi.
roduced ‘below: . for informat1on1ﬁag7

No. E(NG)I-84-PM7-56 dt. 3,
1/86/RC-2/24 dl.

A copy of Railway board
bho6.50 and 23.4.91 ig rep
necesary action. ppard's letler
and Mo ECNG)11/87/RC%8/4S,dtl'19.1.&8 and,E(NG)I s :
9. 1,590 mentioned thereih“Have‘beeh circulated vide ‘rh;s\‘offg;?
lptterrs TO. EM925/9/20 Vo.Il dt.'17/;80.11.87 (PGS NO.’ 33é/ d
D ECRETIBRO/B/4 Vol.V dt. 30.3,88 and'P.S.-No..‘48/90 jssue

Jvide E(R&T)890/8/4 Vol.V1 4t. 7/17.3.90 respectively. -

‘ j o Y, ' \ . s /7 R v ; s 4 \

Fncls As above. i Fg At il L AR (E}

: , ' - " For Gefreral Manager =
: mmmmEEE Pt ‘ : ]
: . == ; 90

Copy of ~Niy. Board letter No. E(NQ)llfaé/RC~2/2 S dbe é-bazd

addresses Lo Lhe General Managers, All Indian Railways

the Chaicrman all RRBs« ' o R TN ’

i : ) . g A e e ‘ i T
s Subs Minimum Educational qualification . for d%gif_
52T V4 recruitment of App. Diesel/Elecl Asstp..snale,Rs'" "
N\ - 1500 (RP} . : e

it ‘ . el ‘ . . i
. The Board. have reviewed Lo ingtructionﬁ_conta1n9d in -tﬁ;im
letter of even no. dl. JLo 1.0 laying down - the Tlnztt
sualification for divent ruﬁruitment‘OF‘Diesel/Electrlcal As'the'

" They have'nuw'decided that

i p&thC&l modi S e hen ciareof. . s
uitment to these cated?l "7

frd L qualificatioe wut direct rect
~ehould be 3 Coe c 10 »
. o " 8 ; g g e it ] ' vaes (Of

‘ S (i)  ta) Matriculation. pass or ils pquivalent ofr Tenth .cJ 5‘ ;
tenth standard) pass under the 40 +°Zieystem - Blusr
§ ) ., ‘ .. : '— ot ¥ 7/ in
(hy ILI.T.L. qualification in any of the trades meﬂtlo?ﬁu the
para 2 of FHoard's letter of 9.1.90 cited auove_ﬁ )
mechanic (Diegel) Trade.
OR

M

pri

(ii) Diphkoma in Electrical_'or ‘Mechanical’ ‘fﬂgi"eerifgjv
Electronic (inlieu of T .Tulude “ﬁ\f :

: it Sl A N S Gy S S eloresalt
1. @ . preference will. be givne to candidates T B LIEEh (hndiic AR P
1ii). aboy#le. "

diploma quadii ication (as. indicate in, by g P
: . A h L ( Jf‘ w

e,

_("'"_———7
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other Lerms and conditions will be the same as laid down
s11 “ter of 9.1.920 cited ahove. ' )

Y

vvest s vt sooee st rueee .

%1y. Hoard letter No. E(NG)IL/86/RC-2/24 di. 25.4.71
1% the General Managers, All Indian Railways and

¢ Minimum - Educational yuslification
recruitment of App. Diesel /Elecl Asstt. scale Rs.

THOG(RPY @ :

for direct
250~

Eoard have review iha instruction contained in anrd's
0nf even number daled 7.1.920 and b5.565.90 laying - down the
qualification for direct recruitment of Diesel/Elect
In partial amplification of these orders, they. have no
that the capitoates with I.T.Is in trades of wireman and.
Machanic are also eligible for the posts of DiesEI/EIQCt

1 others terms and conditions will be the same as laid

Eopard's letter of 9.1.90 and b4.6.90 cited above.



